CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.

The Patent Office Jonal No. 22/2018 Dated 01/(Z18 21020



REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

252557

CLASS

07-99

MUDITA MULL, MULL BUILDINGS, 4, ASHOK MARG, LUCKNOW  -226001,

INDIA.

DATE OF REGISTRATION

20/03/2013

TITLE

POTTED JEWELRY CATCHALLS

PRIORITY NA

DESIGN NUMBER

260896

CLASS

09-01

NISHANT MOULDINGS PVT. LTD, 2, ERALINGANNA INDUSTRIAL ESTATE,
SRIGANDAKAVAL, VISHWANEEDAM POST, SUNKADAKATTE, BANGALORE

560091

DATE OF REGISTRATION 11/03/2014
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 239079
CLASS 09-01

SHIV SHAKTI BEVERAGES, A -36,

DABRI EXTENSION., NEW DELHI -110045,

(INDIA). PROPRIETOR IS SURENDER GERA.

DATE OF REGISTRATION

02/09/2011

TITLE

BOTTLE

PRIORITY NA
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DESIGN NUMBER

249657

CLASS

2401

AEROCRINE AB, SUNDBYBERGSVAGEN 9, S17173 SOLNA, SWEDEN

DATE OF REGISTRATION

22/11/2012

MEDICAL DEVICE FOR ANALYZING

TITLE EXHALED BREATH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
002057851 14/06/2012 OHIM
DESIGN NUMBER 275390

CLASS 12-05

ACTION CONSTRUCTION EQUIPMENT LTD., DHUDHOLLA
LINK ROAD, VILLAGE DHUDHOLLA, PALWAL, HARYANA -

121102, INDIA

DATE OF
REGISTRATION

07/09/2015

BOOM SECTION OF CRAWLER

TITLE CRANE
PRIORITY NA

DESIGN NUMBER 275624
CLASS 20-03

ELECTROLAB (INDIA) PVT. LTD., 401, TIRUPATI UDYOG,
I.B. PATEL ROAD, OFF. WESTERN EXPRESS HIGHWAY,
GOREGAON (EAST), MUMBAI -400063, MAHARASHTRA,

INDIA.

DATE OF
REGISTRATION

15/09/2015

TITLE

DRUG DISSOLUTION TESTING
INSTRUMENT

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

275653

CLASS

06-03

SUMAN PANWAR, 28, ESPACE, NIRVANA COUNTRY, SECTOR
50, GURGAON, HARYANA, INDIA

DATE OF

REGISTRATION 16/09/2015
TITLE TABLE
PRIORITY NA

DESIGN NUMBER

238228

CLASS

27-02

M/S. DECENT HANDICRAFT, 20-7-44/5/B, KHAZI PURA STORE, HYDERABAD -
500065, ANDHRA PRADESH, INDIA. PARTNERS ARE SHRI. MOHAMMED
YUSUF ALI & SMT. SAFIA BEGUM

DATE OF REGISTRATION

21/07/2011

TITLE

CIGAR PIPE WITH STAND

PRIORITY NA

DESIGN NUMBER

273861

CLASS

08-09

1.MYSORE TUBE SUPPLIERS, NO.2, MANDI VEERAPPA LANE, SJP
ROAD CROSS, BENGALURU - 560002.2. M/S.MOTHER INDIA
FORMING PVT LTD., NO:197, BOMMASANDRA INDUSTRIAL AREA,
HOSUR MAIN ROAD, ANEKAL TQ, BANGALORE

DATE OF REGISTRATION

24/07/2015

TITLE

FURNITURE FITTING

PRIORITY NA
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DESIGN NUMBER

273862

CLASS

02-04

DEVI, SATTO; A -76, SAINIK ENCLAVE, PART -ll, CRPF CAMP, JHARODA

KALAN, NEW DELHI -110072

DATE OF REGISTRATION 24/07/2015
TITLE SHOE UPPER
PRIORITY NA

DESIGN NUMBER 274133
CLASS 08-07

MANTHAN DINESH PATEL, 11, MANGLAM SOCIETY, JINTAN ROAD, DIST:
SURENDRANAGAR, GUJARAT, MAHARASHTRA, INDIA

DATE OF REGISTRATION

03/08/2015

TITLE

SEAL

PRIORITY NA

DESIGN NUMBER

300575

CLASS

06-01

WIM PLAST LIMITED, CORPORATE AVENUE, B
WING, CELLO HOUSE, SONAWALA ROAD,
GOREGAON (EAST), MUMBAI - 400 063,

MAHARASHTRA, INDIA

DATE OF

REGISTRATION 2111212017
TITLE SITTING DESK
PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

278073

CLASS

06-04

GODREJ & BOYCE MFG. CO. LTD., LOCKS DIVISION (PLANT -

REGISTRATION

18), PIROJSHANAGAR, VIKHROLI, MUMBAI - 400079, 1
MAHARASHTRA, INDIA |
DATE OF 03/12/2015 T

VIDHI ALKESHBHAI PARIKH, NARAYAN 2, TIRUPATI
NAGAR, NEAR HANUMAN MADHI, RAIYA ROAD,
RAJKOT -360005, GUJARAT, INDIA

DATE OF

REGISTRATION 07/12/2015
TITLE WRITING PAD
PRIORITY NA

I = )
STORAGE RACK FOR KITCHEN | ‘e ———{- S
TITLE
UTENSILS
PRIORITY NA
DESIGN NUMBER 278146
CLASS 19-06

DESIGN NUMBER

278257

CLASS

26-06

RENAULT S.A.S., 13/15 QUAI AL
BILLANCOURT, FRANCE

PHONSE LE GALLO, 92100 BOULOGNE-

DATE OF REGISTRATION

09/12/2015

TITLE REAR LIGHT FOR VEHICLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
DM/086 611 09/06/2015 WIPO

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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DESIGN NUMBER

278357

CLASS

12-16

RENAULT S.A.S., 13/15 QUAI ALPHONSE LE GALLO, 92100BOULOGNE -

BILLANCOURT, FRANCE

DATE OF REGISTRATION

14/12/2015

TITLE LEFT FRONT WING FOR VEHICLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
DM/086 617 12/06/2015 WIPO

DESIGN NUMBER 274657

CLASS 24-02

THERMO FISHER SCIENTIFIC OY,

RATASTIE 2, VANTAA FINLAND 01620

DATE OF REGISTRATION

19/08/2015

TITLE MICROBIAL SAMPLING TOOL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/517,969 19/02/2015 U.S.A.
DESIGN NUMBER 274912

CLASS 19-08

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE

EINDHOVEN, THE NETHERLANDS

DATE OF REGISTRATION 26/08/2015

TITLE STICKER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0026461580001 05/03/2015 OHIM

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

275174

CLASS

08-06

MAHESHBHAI SASHIKANTBHAI PIPALIYA, 6, PARSANA
SOCIETY, 50, FEET R-@®AIKOT AGO00R A M

GUJARAT -(INDIA)

DATE OF
REGISTRATION

03/09/2015

TITLE

HANDLE

PRIORITY NA

DESIGN NUMBER

276649

CLASS

09-03

PREM MEHANDI CENTRE, FLAT NO. 101, SHREE WHIDE HEIGHTS
APPARTMENT, HIRAWADI ROAD, PANCHWATI, NASHIK -422003, STATE OF
MAHARASHTRA, (INDIA), WHOSE PROPRIETOR IS MR. CHUTRARAM

NEMARAMJI GEHLOT

DATE OF REGISTRATION 15/10/2015
TITLE PACKAGING
PRIORITY NA

DESIGN NUMBER 301231
CLASS 08-05

CARBORUNDUM UNIVERSAL LIMI

TED, PARRY HOUSE, 6TH FLOOR, NO. 43,
MOORE STREET, CHENNAI -600001, TAMILNADU, INDIA.

DATE OF REGISTRATION

11/01/2018

TITLE

ABRASIVE DISC

PRIORITY NA
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DESIGN NUMBER

278493

CLASS

09-01

PEARL POLYMERS LIMITED, A-97/2, OKHLA INDUSTRIAL AREA, PHASE 2,

NEW DELHI -110020, INDIA

DATE OF REGISTRATION 18/12/2015

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 278563

CLASS 09-03 .
WM. WRIGLEY JR. COMPANY, CHICAGO, IL, US {\\/)\\;(///
DATE OF REGISTRATION 21/12/2015

TITLE

RECLOSABLE PACKAGING CONTAINER

PRIORITY NA

DESIGN NUMBER

278798

CLASS

2402

CHARLIE COGLITORE, 442, GOERGES RIVER ROAD, CROYDON

PARK 2133, NSW, AUSTRALIA, FOREIGN NATIONAL

DATE OF REGISTRATION

28/12/2015

TITLE BREAST SELFEXAMINATION PAD

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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DESIGN NUMBER

278801

CLASS

05-06

SURESH D GALA, A/302, PRATHM
DADABHAI ROAD NO -1, ANDHER

ESH RESIDENCY PLOT NO. 9,
| (W), MUMBAI -400058

DATE OF REGISTRATION

28/12/2015

TITLE

ALUMINUM COMPOSITE SHEET

PRIORITY NA

DESIGN NUMBER

278802

CLASS

05-06

SURESH D GALA, A/302, PRATHM
ROAD NO-1, ANDHERI (W), MUMB

ESH RESIDENCY PLOT NO. 9, DADABHAI
Al -400058

DATE OF REGISTRATION

28/12/2015

TITLE

ALUMINUM SHEET

PRIORITY NA

DESIGN NUMBER

278803

CLASS

05-06

SURESH D GALA, A/302, PRATHM
ROAD NO-1, ANDHERI (W), MUMB

ESH RESIDENCY PLOT NO. 9, DADABHAI
Al -400058

DATE OF REGISTRATION

28/12/2015

TITLE

ALUMINUM COMPOSITE SHEET

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

278804

CLASS

05-06

SURESH D GALA, A/302, PRATHMESH RESIDENCY PLOT NO. 9, DADABHAI

ROAD NO-1, ANDHERI (W), MUMB

Al -400058

DATE OF REGISTRATION

28/12/2015

TITLE

ALUMINUM SHEET

PRIORITY NA

DESIGN NUMBER

301762

CLASS

12-16

1.BHATT KALP MUKHESH, F -14, SHAYONA CITY, PART-3, R.C.
TECHNICAL ROAD, GHATLODIA, AHMEDABAD, PIN CODE:
380061, GUJARAT2. DHRUV MAHESHKUMAR PATEL, D -3,
DARSHAN COMPLEX, NR. C.P NAGAR, GHATLODIA,

AHMEDABAD, PIN CODE: 380061, GUJARAT

DATE OF REGISTRATION 29/01/2018
TITLE WIPER
PRIORITY NA

DESIGN NUMBER

301949

CLASS

09-01

PEARL POLYMERS LIMITED, A -9
NEW DELHI - 110020, INDIA

7/2, OKHLA INDUSTRIAL AREA, PHASE 2,

DATE OF REGISTRATION 02/02/2018
TITLE BOTTLE
PRIORITY NA

B
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DESIGN NUMBER 252976

CLASS 2803

B. R. PLASTICS, OFFICE AT 59, 3RD BHOIWADA,
BHULESHWAR, MUMBAI -400002, MAHARASHTRA,
INDIA AND FACTORY AT 314, ATO Z INDUSTRIAL
ESTATE, 3RD FLOOR, G. KADAM MARG, MUMBAI -
400013, MAHARASHTRA, INDIA, WHOSE PARTNERS
ARE SURENDRA RAMANLAL SHAH, RAJESH
RAMANLAL SHAH, UDAY RAMANLAL SHAH AND
PARAG SURENDRA SHAH

DATE OF

REGISTRATION 09/04/2013

TITLE COMB

PRIORITY NA

DESIGN NUMBER 277552

CLASS 23-03

FORBES MARSHALL PVT. LTD., A34/35 H BLOCK, MIDC, PIMPRI, PUNE-
411018, MAHARASHTRA, INDIA

DATE OF REGISTRATION 17/11/2015

TITLE CONDITIONING MODULE
PRIORITY NA

DESIGN NUMBER 302246

CLASS 12-15

APOLLO TYRES LIMITED, 7 INSTITUTIONAL AREA, SECTOR 32, GURGAON -
122001, HARYANA, INDIA AND REGISTERED OFFICE AT 3RD FLOOR,
AREEKAL MANSION, PANAMPILLY NAGAR, KOCHI - 682036, KERALA, INDIA

DATE OF REGISTRATION 08/02/2018
TITLE TYRE
PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18 21031



DESIGN NUMBER

302248

CLASS

05-05

SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD., A - 26, CENTRAL PARK, GIDC,

PANDESARA, SURAT- 394221 GUJARAT.

DATE OF REGISTRATION

08/02/2018

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

302252

CLASS

05-05

SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD., A
PANDESARA, SURAT- 394221 GUJARAT.

- 26, CENTRAL PARK, GIDC,

DATE OF REGISTRATION

08/02/2018

TITLE

TEXTILE FABRIC

PRIORITY NA

KO KM

P NONONGNOND

DESIGN NUMBER

302254

CLASS

05-05

SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD., A
PANDESARA, SURAT- 394221 GUJARAT.

- 26, CENTRAL PARK, GIDC,

DATE OF REGISTRATION

08/02/2018

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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DESIGN NUMBER

279763

CLASS

1599

NTN CORPORATION, 3-17, KYOMACHIBORI 1 -CHOME, NISHI -KU, OSAKA -
SHI, OSAKA 550-0003, JAPAN.

DATE OF REGISTRATION

22/01/2016

TITLE

INNER RING FOR ROLLER BEARING

PRIORITY NA

PR

—

DESIGN NUMBER

303170

CLASS

26-06

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING
AS NISSAN MOTOR CO. LTD.), 2 TAKARA - CHO,
KANAGAWA - KU, YOKOHAMA - SHI, KANAGAWA 221 -

0023, JAPAN

DATE OF

REGISTRATION 05/03/2018

TITLE HEADLIGHT FOR CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017019342 06/09/2017 JAPAN
DESIGN NUMBER 303174
CLASS 12-16

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO. LTD.), 2 TAKARA - CHO, KANAGAWA - KU,
YOKOHAMA - SHI, KANAGAWA 221 -0023, JAPAN

DATE OF

REGISTRATION 05/03/2018

TITLE RADIATOR GRILLE FOR CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017019328 06/09/2017 JAPAN

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

303190

CLASS

12-15

M/S. JK TYRE & INDUSTRIES LIMITED, JAYKAYGRAM, PO TYRE FACTORY,

KANKROLI -313 342, RAJASTHAN, INDIA.

DATE OF REGISTRATION 05/03/2018
TITLE TYRE
PRIORITY NA

DESIGN NUMBER 302054
CLASS 12-16

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON MANDELA ROAD,

VASANT KUNJ, NEW DELHI -110070

DATE OF REGISTRATION

05/02/2018

TITLE

FRONT DOOR FOR VEHICLES

PRIORITY NA

DESIGN NUMBER

302062

CLASS

06-13

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON MANDELA ROAD,

VASANT KUNJ, NEW DELHI -110070

DATE OF REGISTRATION

05/02/2018

TITLE

SEAT COVER FOR VEHICLES

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

302068

CLASS

06-13

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON MANDELA ROAD,

VASANT KUNJ, NEW DELHI -110070

DATE OF REGISTRATION

05/02/2018

TITLE

SEAT COVER FOR VEHICLES

PRIORITY NA

DESIGN NUMBER

302070

CLASS

12-16

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON
MANDELA ROAD, VASANT KUNJ, NEW DELHI -

110070.

DATE OF
REGISTRATION

05/02/2018

TITLE

DECORATIVE PLATESET FOR

VEHICLES
PRIORITY NA
DESIGN NUMBER 302074
CLASS 06-11

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON
MANDELA ROAD, VASANT KUNJ, NEW DELHI -

110070

DATE OF
REGISTRATION

05/02/2018

TITLE

FLOOR MAT SET FOR
VEHICLES

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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DESIGN NUMBER

302076

CLASS

12-16

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON
MANDELA ROAD, VASANT KUNJ, NEW DELHI -110070

DATE OF
REGISTRATION

05/02/2018

REAR BUMPER DECORATIVE

TITLE ELEMENT FOR VEHICLES
PRIORITY NA

DESIGN NUMBER 302080
CLASS 12-16

MARUTI SUZUKI INDIA LTD., PLOT NO.1 NELSON MANDELA
ROAD, VASANT KUNJ, NEW DELHI -110070

OATESE on

TITLE REAR SPOILER FOR VEHICLES
PRIORITY NA

DESIGN NUMBER 302112
CLASS 06-01

NILKAMAL LIMITED, SURVEY NO.

- 354/2 & 354/3, NEAR RAKHOLI BRIDGE,
SILVASSA - KHANVEL ROAD, VILLAGE VASONA, SILVASSA (D & N. H.), (U.

T.) INDIA
DATE OF REGISTRATION 06/02/2018
TITLE CHAIR

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

302120

CLASS

2301

SWASTIK INDUSTRIES, J-131, SECTOR4, BAWANA INDUSTRIAL AREA,
DELHI -110039, INDIA, PARTNERS ARE SH. SARVAN KUMAR JHA AND SMT.

PUSHPA JHABAK

DATE OF REGISTRATION

06/02/2018

TITLE

WATER PURIFIER CABINET

PRIORITY NA

DESIGN NUMBER

302122

CLASS

2301

SWASTIK INDUSTRIES, J-131, SECTOR4, BAWANA INDUSTRIAL AREA,
DELHI -110039, INDIA, PARTNERS ARE SH. SARVAN KUMAR JHA AND SMT.

PUSHPA JHABAK

DATE OF REGISTRATION

06/02/2018

TITLE

WATER PURIFIER CABINET

PRIORITY NA

DESIGN NUMBER 302133

CLASS 21-01

MOHD. IKRAM, 152, PHASE -1l, SHAHZADA BAGH, INDERLOK, DELHI -
110035, INDIA

DATE OF REGISTRATION 06/02/2018

TITLE TOYS

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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DESIGN NUMBER

302186

CLASS

12-16

TVS MOTOR COMPANY LIMITED, AuéJ AYAL AKSHMI
ESTATESAUE, 29

006, TAMIL NADU, INDIA

(OLD NO. 8)

HADDO

DATE OF
REGISTRATION

07/02/2018

REAR FENDER FOR TWO WHEELED

TITLE VEHICLE

PRIORITY NA X
DESIGN NUMBER 302192

CLASS 12-16 P auidusn
TVSMOTORCOMPANY L | MI TED, AUGBJAYALAK £

ESTATESAGE, 29 (OLD NO. 8) HAD

006, TAMIL NADU, INDIA

DATE OF
REGISTRATION

07/02/2018

TITLE

FUEL TANK COVER FOR TWO
WHEELED VEHICLE

PRIORITY NA

DESIGN NUMBER

278861

CLASS

09-03

WM. WRIGLEY JR. COMPANY, 410 NORTH MICHIGAN AVENUE CHICAGO,

ILLINOIS 60611, USA

DATE OF REGISTRATION

29/12/2015

TITLE

RECLOSABLE PACKAGING

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/531,710 29/06/2015 U.S.A

N

The Patent Office Jonal No. 22/2018 Dated 01/(Z18

21038



DESIGN NUMBER

279049

CLASS

12-08

DR. ING. H.C.F. PORSCHE AKTIENGESELLSCHAFT,

PORSCHEPLATZ 1, 70435 STUTTGART, GERMANY

DATE OF

REGISTRATION 05/01/2016
TITLE CAR
PRIORITY NA

DESIGN NUMBER

302648

CLASS

09-01

M/S. SHRI BRAHM SHAKTI PRINCE BEVERAGES PVT. LTD., E - 291,

BASEMENT, GREATER KAILASH -1, NEW DELHI - 110048

DATE OF REGISTRATION 19/02/2018
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 302678
CLASS 09-01

KISAN MOULDINGS LIMITED, K WING, 3RD FLOOR, TEX CENTRE, 26
VIHAR ROAD, ANDHERI (E) MUMBAI - 400072,

CHANDIVLI ROAD, OFF SAKI
MAHARASHTRA, STATE

-A

DATE OF REGISTRATION

19/02/2018

TITLE

BOTTLE

PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z®918
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DESIGN NUMBER

302706

CLASS

19-07

NOOTAN KUMAR RANA, MOH -VIKAS NAGAR, RAM LEELA
GROUND ROAD, LINE PAR, MORADABAD, U.P., PIN-244001

DATE OF
REGISTRATION

20/02/2018

TITLE

TEACHING MATERIAL IN
MATHEMATICS (SET)

PRIORITY NA

DESIGN NUMBER

302767

CLASS

2301

ELPRON EXCHANGE WATER ENGG. PVT. LTD., PLOT NO. C -487/1, 2ND
FLOOR, R BLOCK, DILSHAD GARDEN, NEAR JHILMIL METRO, NEW DELHI -

110095

DATE OF REGISTRATION

21/02/2018

TITLE

CABINET FOR WATER PURIFIER

PRIORITY NA

DESIGN NUMBER

302779

CLASS

06-01

THE SUPREME INDUSTRIES LTD., 601, CENTRAL PLAZA, 2/6,
SARAT BOSE ROAD, KOLKATA - 700020, WEST BENGAL,

INDIA.

DATE OF

REGISTRATION 21/02/2018
TITLE SOFA
PRIORITY NA

The Patent Office Jonal No. 22/2018 Dated 01/(Z18
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